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(b) whether: the demands include
(1) supply of 12 Ozs ration on par
with the State Government employees,
(1i) grant of ex-gratia Famine Rehef,
(w) grant of advance of 3 months’ pay
recoverable :n 38 instalments, and (1v)
suspension of all recoveries from the

salaries of employees till the situation
ymproves,

{c) it so, the reaction of Govern-
ment thereto, and

(d) the steps which Government
contemplate to take In order to miti-
gate the suffering of the famine
stricken employees and workers of
the Central Government wcerking in
Bihar?

The Deputy Prime Ministey and
Minister of Finance (Shri Morarjl
Desal) (a) &nd (b) Yes Sir

(¢) and (d) It is huped that the
State Government wou.j take action
to remove the disparity in the ration
scales The Central Guieinment have
sanctioned an advance of three months’
pay, subject to a maximum of Rs 3500,
recoverable 1n 24 egual monthly -
stalments, to non-gazefted Central
Government employees posted in se-
venteen districls of Binar affected by
drought The concession & also &d-
missible to employees, who hail from
such areas but are posted outside, 1if
their famslies continue to reside in the
affected gqreas The other two demands
mentioned n items (i) and
(v) of mpart (b) have also been
considered but it has not been found
possible to agree to them
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Exteasion of time 0 ocontrasters

4089, Shri Lobo Prabhu: Will the
Minister of Works, Housing and Sup-
ply be pleased to state:

(a) whether it jp a fact that it is
the genera] practice to grantg exten-
sions of tuime for the completion of
contracts;

(b} it so, whether it increaseg the
cost of the contract; and

{c) whether the extensions are due
to miscalculations of time or for any
other reasons?

The Deputy Miaister in the Minis-
try of Works, Housing and Supply
(Shri  Iqbal Singh; (a) ¢ (¢).
The information js being collected
and will be laid on the Table of the
House.

Drinking water supply scheme ia
Bangalore city

4096, Shri K. Lakkappa: Wil the
Minister of Health and Family PFlaa-
ning be pleased to state:

(a) whether there 1s any scheme
envisaged by Government of India to
provide grant or loan to Bangalore
City Corporation in Mysore State to
improve drinking water facilities in
Bangalore City;

(b) it 30, the nature of the help
::;mged by Government of India;

(c) if not, the reasons therefor?





